THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31T DECEMBER, 2022

Disposal of cases

Pendency of Cases

Ovening Balance Institution during the Disposal during the Closing Balance at the which are more than 5 which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 93415 388183 | 481598 4689 22110 26799 3525 19417 22942 94579 | 390876 | 485455 358 2234 2592 14050 50352 64402
NAGALAND 1636 2906 4542 113 114 227 162 164 326 1587 2856 4443 04 12 16 300 788 1088
MIZORAM 2782 2993 5775 318 372 690 333 512 845 2767 2853 5620 06 03 09 357 148 505
ARUNACHAL 2701 13209 15910 233 790 1023 270 740 1010 2664 13259 15923 09 69 78 498 4064 4562

PRADESH




